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IN THE MATTER OF:
EA No. 02/2020 in OB NO. 88/201°

BABULAL JAJOO ..APPLICANT

//VERSUS//

STATE OF RAJASTHAN & ORS ..RESPONDENTS

AFFIDAVIT BY COMMISSIONER, MUNICIPAL COUNCIL BHILWARA

I compLzance or orpER DATED 20.01.2022

1, Durga Kumari W/o Shri G C Arya, aged about 40 years,
currently posted as Muni al Commissioner, Bhilwara,
Rajasthan havir ffice Nagar Parishad, Bhilwara,

.£firm on oath as unders:

Municipal Council
application and
of the case and

on this affidavit.
That the Hon’ble Tribunal vide order dated
20.01.2022 directed the answering Deponent to
provide 30 feet vide road and after identification,
demarcation of the proposed road in gquestion be
done within 7 days.
That in compliance of the orders passed by the
Hon’ble Tribunal M/s Jindal Saw Ltd was allotted a
land for new STP and an agreement in this respect
has already been executed in past. The nﬁpz:ﬁ
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t ewith as
Agreement which is marked and S

dnw-;{e(l he

Annexure A/1.

4. That the only dispute which was
adjudication was :eqarding jdent jfications
allotment and demarcation of the approach road and
vide order dated 19.01.2022 an official order was

already passed by way of which the proposed

jotted in favour

approach road in question was al

of M/s Jindal Saw Ltd. rhe copy ©°f order dated
19.01.2022 is marked and annexed herewith as
. Annexure A/2.
{ cder of 19.01.2022 the

+ pursuant to the above ¢

thelir consent

Jindal Saw Ltd has already gi\
11.2021 & 27. .2021, the copy of

llecti y marked and annexed herewith

Annexure A/3 Colly

B hat prior to the P

e of previous order

t had already

the answer

.n order dated 19.01 .nd the said order

i peen issued after the request etters/consent

wtters being issued by the Proje ¢ Proponent i.€.s

M/ s ndal Saw Ltd and s above rder of

,.01.2022 have been 1ssuec Jfter the

panchnama being f

proponent by th€ answering Dep

Google satellite

4o Annexure A/4 for the k

f the Hon’ble Tribunal 1St lepict the actua

Jation where the proposed road has been allotted
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area the STP
saw Ltd. ]
That in terms of the previous order
Hon’ble Tribunal, the necessary o :
already been done on part of the answering ¢
and any bonafide mistake or error occurred
behest of the answering Deponent may be £o
est of justice.

tents of the above affidavit are &

VERIFICATION

ent do hereby verify that
above are true and
and no material fact is concealed or suppres:

contents

Signed and verified on this 2m Day of Feb
Bhilwara.

Degonent Sworn and Signature before
ma aid Admittud the Contents to pe
True Hance.
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Place :: Bhopal
Date :: 02.02.2022
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@ | JINDAL SAW LTD.
JinbAL ]SL/BHL/2021-22/2214

Date: 26.11.2021

>
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Arerare—re,

”"

; ‘f Rya-arfa o eRa st (NGT.) WU & INRAAR  TTGETS,
ﬁmaﬁwmiﬁmﬁssaﬁﬁﬁwmﬁﬁmiﬁos
e ardfed qfy qe W @ R 30 wie IR B T §

THT-89R U5 A6 26.10.2021 T TR GRYT, Hrerarer & AfSwRAT & w1y fFu
TQ AT AT feHie 03.11.2021 TT 25.11.2021 & T F|
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. ; . hsil & District : Bhilwara 311 802, Rajasthan, p
9697/6711 Near Tiranga Hills, Vlllﬁgzl'az:r',\—‘r:w Delhi-110066 Phone: +91(11)26188360-74
Araji No. [ .

ikaji Cama
. Jindal Center, 12 Bhikaji
CorporaledO(f)ﬁfzgé'ﬁrf'a uPSIDC, Indl. Area, Nandg
Regd. :

hone No. - +91(1482)262108

) 126188345 Fax: 1
oan Road, Kosi Kalan, Distt Mathura (U.P) - 281403 \ygpgjyg - wwaa)-(jir:dga:Ié;wzc%gosg

CIN:L27104UP1984PLC023979
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JINDAL SAW LTD.
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""'“Em. Jindai Canter. 12 Bhkay Cama Place N“x r::. n. D """mvmrumutss:"::?u?g"%‘
Corme e Office A1, UPSIOC. Indl Area. Nandgoan Road, KOu Kalan. Dt Mafhura (UP) - 261403 Wabase
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CIN L??lOAUP19&4PLCO23979 e
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Corporate Office :

JINDAL SAW LTD.

JSL/BHL/2021-22/2218
Date: 26.11.2021

Ryg—arg Ty &Ra TRERE, (N.G.T) WU & ACATER T BT
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Regd. Office: A1,
CIN:L27104UP1984PLC023979
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JINDAL SAW LTD.
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VAKALATNAMA
Trulesat , 1 Lspel (Mip)
‘ Case No. E;)LZLO m oA
edpdad Jay gy

88 [20)
COMPLAINANT/APPLICANT/PETITIONER/PLAINTIFF

/
//IVERsus//
Slate éz: g@\l L og -

RESPONDENT/DEFF.NDANT/NON-APPLICANT/ACCUSED
I/we

ﬂ“ Ut Mol led N alTous) @)wM

the Petitioner/Appellant or Res
case/proceedings,

pondent/ Non-Applicant Named above to appear, act and plead in aforesaid
which shall include applications for restoration, setting aside or

modifications, review and recall of orders passed in these proceedings, in this Court
the same may be tried/heard/proceeded with and also in the Appellate,

proceedings arising from this case/proceedings as per agreed terms and
and file pleadings, appeals,

deemed necessary or proper

€x parte orders, corrections,
orin any other Court in which
Revisional or Executing Court in respect of
conditions and authorize him/them to sign
Cross objections, petitions, applications, affidavits, or other documents as may be
for the prosecution/defence of the said case in all its stages and also agree to ratify and
confirm acts done by him/them as if done by me/us :

In witness whereof l/we do hel

reunto set my/our hand to these
duly understood by me/us, thi

presents, the contents of which have been
S ___dayof , 2021,

Particulars (in block letters) of each Party Executing Vakalatnama

Name & Father's/ Registered | E-Mail Telephong Status in the | Full
Husband's Name Address Address (if | Number (if | Case Signature/
any) any) r‘;\lggzmq )

ol QIR iz JFo . \k,\
O\ UIRRT R e 916585040 VQN e
218aa st /

Iy TR 93wy 8000 209307 a’é"r& @;\aa@‘
N F R
sftovars; (<o) mqﬁﬁ-
0| Tvtachard Kl pr X
Ligad Rumanbonce, :
I\M\xjar Rmshad | Blulwera -

PARTICULARS OF ADVOCATE ACCEPTING VAKALATNAMA

Sr. Nameand Regis_te;zd Zaaress Contact No.

E-mail (if any) Signature T
No. Enroliment

I, [RoRIT SHARMA C™p|e3s(i3

)y BH3s254 56) %@"f/’
E=5143 ARERICOtNY, P
,AM.{D_ S .

N4 £\ f
RHADPAL Y
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